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IN THE MATTER OF:
_ &Y

\, /
Abdul Qadir ...Applicant
Versus
State of Uttar Pradesh & Ors. ...Respondent (s)

REPLY ON BEHALF OF THE RESPONDENT NO.-2,
UTTAR PRADESH POLLUTION CONTROL BOARD
(UPPCB)

I, Amit Mishra, aged about 45 years, S/o Shri Devi Prasad
Mishra, presently posted as Regional Officer, Uttar Pradesh
Pollution Control Board (hereinafter UPPCB), Agra, do hereby

solemnly affirm and state on oath as under:

1. That in the official capacity mentioned above, I am

n |pste acquainted the facts and circumstances of the case and as
DM\ol l

O

such I am competent and authorized to swear this affidavit.

Pawarn ;ZJ!

# [ Sharms AdveZate \ W

Pat I state that the contents of the affidavit have been
Distt.- Als | ? )
&Q:) w200 drafted by my counsel on my instructions and the contents
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of the same are true to my knowledge and nothing material

has been concealed therefrom.

That by means of the present Original Application, the
applicant has sought issuance of directions to the District
Magistrate, Agra, Agra  Development Authority and
UPPCB to close/shift the respondent unit, i.e. M/s Foot
Fashion Overseas, from the residential area and directing
levying of environmental compensation and prosecution

against the respondent unit.

That the present matter was taken up by this Hon’ble
Tribunal on 20.08.2025 when this Hon’ble Tribunal upon
considering the reply affidavit dated 18.01.2025 filed by
the Respondent No. 5 and 6 wherein it is submitted that
Respondent No. 5, M/s Foot Fashion Overseas, falls within
the “White category’ and does not require consent from the
UPPCB, directed the UPPCB to ascertain and point out if
the Respondent No. 5 falls in White category or under

which category the Respondent is covered.

That it is pertinent to mention here that Central Pollution
Control Board (hereinafter CPCB) on 12.02.2025 has
issued a direction under Section-18(1)(b) of the Water

(Prevention and Control of Pollution) Act, 1974

~Ffo\(hereinafter Water Act) and the Air (Prevention and
PN

(f\ontrol of Pollution) Act, 1981 (hereinafter Air Act)
regarding harmonization of classification of industrial

seétor under Red, Orange, Green, White and Blue, wherein
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and using motor) is classified under the White Category at
S. No.-8S.

That further it is also worthwhile to mention here that vide
its Notification No.-G.S.R. 761E under Air Act and vide
its Notification No.-G.S.R. 762E under Water Act,
respectively, dated 17.10.2025 the Central Government has
notified the leather cutting and stitching sector (more than
10 machine and using motor) as falling under the White
Category at S. No.-30, respectively.

A true copy of the Notification No.-G.S.R. 761E under Air
Act and Notification No.-G.S.R. 762E under Water Act
dated 17.10.2025 is collectively being annexed herewith

and marked as Annexure R2/1.

That is it humbly submitted that White Category industries
are exempted from consent provisions, subject to the
conditions that such industry notify the State Board in
writing. The abovementioned notifications were circulated
by the UPPCB, Head Office to the concerned Circles and
Regional Offices vide its letter no.-H33995 Vidhi/E-File-
656674/25 dated 29.10.2025 for reference and necessary
action.

A true copy of the letter no.-H33995 Vidhi/E-File-
656674/25 dated 29.10.2025 is being annexed herewith

and marked as Annexure R2/2.

0 232 1' /g/lt is humbly submitted that as per U.P. Pollution Control

Board Circular dated 29.10.2025, industries falling under

-
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the White  Category have  been  granted conditional
exemption from obtaining consent, subject to fulfilment of
prescribed conditions, including submission of written

intimation to the Uttar Pradesh Pollution Control Board.

9. In this regard, it is clarified that, as per the provisions
applicable to White Category industries, no written
information/intimation has so far been submitted by the
concerned unit (Project Proponent) to the Uttar Pradesh

Pollution Control Board, Regional Office, Agra.

10.This fact is duly supported by official records and is
evidenced from the office note-sheet/file record
maintained in the Regional Office, Agra, wherein no entry
or correspondence regarding submission of written

intimation by the Project Proponent is available as on date.

11.That prior to the 2025 notifications, the UPPCB was

following its notification dated 03.06.1997 under which

leather footwear and leather products, excluding tanning

and hide processing fell under Schedule - I at serial no. 14

)[ Q(gv\» ~%nd the same were classified as non- polluting thereby
nNO0TA

exempt from consent provisions. Copy of the notification

egao NGO )J )/{.)2
‘ALID- -04/12 27

Q%_
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12. T state that everything stated above has been stated by me
in my official capacity on and derived from the official
records and 1 state that nothing material has been

concealed therefrom.

13. That the present affidavit on behalf of the Uttar Pradesh
Pollution control Board, is being submitted before this

Hon’ble Tribunal for kind perusal and consideration.

Z

DEPONENT

VERIFICATION:
Verified at A GIRAY on this the 07T day of APZ,

2026 that the contents of above affidavit are true and correct to

my knowledge based on records and information received and
believed to be true, no part of it is false and nothing material has

been concealed therefrom.

£
S /,G/B/W Dm

o mameu to She j >3 an_
o e R EM%\

2 ad by { ?
é 1o understo od tive contents\U? C/\(L }W
Semnly dnl!‘i (' )y (]c(da[e
J(h on
Agra .o ,_m.. %
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Rt & fhue- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.3 -2 U~ 3.-21102025-267048
CG-DL-E-21102025-267048

_ATHT
EXTRAORDINARY

AT [I—E9E 3—I9-T9 (i)
PART II—Section 3—Sub-section (i)

TIER &y
PUBLISHED BY AUTHORITY

. 677) 7% Reefl, g, @< 17, 2025/ 25, 1947
No. 677 NEW DELHI, FRIDAY, OCTOBER 17, 2025/ASVINA 25, 1947

wtaer, 3 R SreraTy aiEdy wEey

aftgeT
7% Reef, 17 Ry, 2025

ar. a1, 761(31).— F=hH7 g, 9y (vgwer e wd e sfafRam, 1981 (1981 @
14) #Y a7 21 F ITART (1) F RGF TR T2 ARFAT T T FQ gU, Fi1 T Tq007 fFgsor a F
T |, ARG CHE, TEET, a9 i Saary aRada weEres i, S wa ¥ e,
JFMTYTION, W 2, G 3, IUGE (i) ¥ g&qi® 947, 702 (31), arde 12 79wz, 2024 g gHifda i
TS oft, § i Tere FER E, s

Ih rfagEET H Ayt & e R i st sfenfia § sof, safqs-
"oyt

’aﬂ'a"ﬁéﬁ?ﬁ'?ﬁ
FA Y. sienfier e ar &=

1. i, frg et ok swr g i) wiet =t argat Y s@et

6986 G1/2025 )
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AT FRr £ I (R )

HFTEF THIAAT BT T ¥ @y = 39 i Ja-Hrenes

GBS ¥ AT o1 B SATF AT (A 6 sei{h I H G ww)

iter gt Searea/femT (qofa: o T =)

ST 19T 3 AT ster 7 fAwior

[T IS AT O SEor SR/ e & FiaR Iaret #1 fRfAutor Gaer oo i)

AR FAT AT F1aT 1 sfiaelt, geena sl afdfir

[RTSETE A1 AR St 3l FIT IS (FE 41 @ FAfwtor 7 Siget o7 sigec s
R f famm)

10.

CATET A AT & =1 T (Farer Ffear, i afe % fRar (gF & gam/fRem dem)

1.

witfae forsror gRr 1000 #ifew =1 wf wig srwar a6 Fhe fsmor w1 v RfRwto @t
3R Rouae % f9aT i srafere s +61 Searee fvu faem)

12.

TAF @TAT I & o 9Ug e (i)

13.

AT fafator (geafafifa - s sere ar st & fae)

14.

Storer 9 it weed S afdRiT (qof g o i)

15.

el IS gIT faege o (a=a) T Frawuer F1 fRwfor

16.

[ S SRR el 1 &dSrT (T8 A% & o wieam)

17.

Seftfaatar sik fRwtor sareat (e Rl soar sv=mvaTg qag aivesor eRaremAfT
I i)

18.

e df&r ¥ 3 @Sl ik adt F weltar w1 Ruio (er e #t diga) R (e

=fera) wefiat S & e a6t TR, e ardt FreEd a9 farsr s i i aeg
&[

19.

ey oféT & faar &he w =
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20.

rewie aT sretfia aftfRa ari s e R S safire, 3R sy, st wa
HTE AT @AY, 99 A9iE, =@ gor A9, e (f=nfie ar afrar sfae ¥ afifs
A TR & BT F w7 F), 7S quafde 9= w1 Py 78 33 i Iu-seamet #1 39|

(i) Ffvaa Sfa @12 (Tweirew) i /a1 oo e AfRw = (Tausie) a9g @ iy
/AT
(ii) Fr=gar 7 ST FTF FAS T T FT AT F=TT

21.

SifaH ITAREHAT IR F g & foua fase s site / faee o aie e / fae
IS FTYEL IS AR I ZAFEI R (FehFofiar Foit 1 SqaRT #:35) ¥ wreaw F gresiom|
T ITE T 3ifa ITARrwat SR & s H-fAmTerese arlt ) s SR (R
atax, $Erdt, arf) 1 der Igger Fm

22.

Edifea stefoe 9, g o9 sifioe O (R Remas ¥ S9anr ¥ 99T o e o 39
[T ST FLA & FoIg 2919 Sl aaHTe 9970 )

23.

i Y Afer & i SR v s ofifemar e

24.

REECEI R EICES

25.

Afewer sitrfiee

26.

EAFTAT/FIAT FATS (T 3i< fAiew #rf % fasm)

27.

st site it fafamior

28.

SIE & Sarat 1 fwtor (e G ar famr st #)

29.

=S ¥ S S TS ¥ Scare (AT SR wrer JEeERr Y SiEa)

30.

Fae Y F2rs 3l RrE (10 ¥ fdre wefiAy sl wiex &1 3udnr +3%)

31.

ST @ (sifas fieon)

32.

T3e o Y AT

33.

[Fres At fe (T oo o= %)

34.

AT =T 3R AT ST AT (qfeswer R4 s a1 IR i)

35.

yTq araor fesa 1 fRAfawtor

36.

A Fror g1 FE A sl s T 7 (SR & A & R o F faem)

37.

Wa%aﬁwﬁ(aaﬁaﬁahaaﬁmﬁmﬂﬁms@wﬁ)

38.

[raer SIS g WS A9 T fAwtor

39.

T et 3 Hisle (Faer wefia & fema)

40.

< o, g-faera sk 1 fMston
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THE GAZETTE OF INDIA : EXTRAORDINARY [PART HI—SEC. 3(i)]

41.

I wiEiatfeas Ao AT 799 ST ¥ /LI § 9T ST ST

42.

e e i se it e (o it wfam)

43.

cerTiees AT Fare i T 51 Awtor

44,

e ST

45.

IR ¥ (Fguor-Fareer, aff s i waer % faam)

46.

Fae e R st Rifadr sware (af@ ama-sarres afw F faem)

47.

1T AisTe A1 A-ura R St Sgscor &1 fAwior

48.

fefSreer suifier Rwior

49.

=T T afersor s 4T

50.

e =i afar fafamto senw s e atges F safemr o Gfer ar fowsirg wic e
e (% wiwar) arfae 8-

. 51.

et 3h Tt YR AT (e gt T, FRT Pt IS AT S e )

52.

ReTd QTS Faer TEIT 3297 & forg

53.

SrafAsiEefir srafrel ax sraTia ae Sg-urs/ Na-{g (Maw) g3 eaf

54.

A+t gree<r aTa wie (awar-25 uhdl)

55.

FT-IeaTe e At R et 0.5 ARG & s aft 1 A & ww A, o
e Teg Suq-faed FaAE S (rafdre Seres ¥ faAT) #1 ST wt g

56.

ST ST 3 FifE Frdenerd (AT SoaT a1 gag o= a1 /& 4fEr ¥)

57.

A, Frhr Sl faTs Iaame sasat St awar 0.5 At & sifds afe 1 Hfih
A FH g, ¥ Tog 20 - fAset / T o &7 ST wdt @ ol e fiae vadidt & st
ATt Hest sorrelt ® Fage i safa gne

58.

loF s afar ¥ areaw ¥ awrd s s @ w1 fAwin (@er mifedr sk faem
AU/ IATE )

59.

mashmEeApTt smgr Tl fAwtor (@frer s afgema Sara ¥ R[ar Faa e
[&TS)

60.

iz Iee (TERE FT I9ART R fa9T) S argw, @, SRl e T, satw/ares anf?
(<1 i)
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61.

[Freg W&t g R 9 3k =t Y et

62.

Reste qrss fawivr (geafafia- s savem o Siger & f[{an)*

63.

o AT e, Tt st ax RifSew fifér (5 wefiai & ww)*

64.

Aol TaTell FT ITTRT Fh AT < (< 1 KLD eream)*

65.

qie siie wegEifaa ar £ Sefift oz fifr) @Faw g6 gfmm)

66.

@1l Ud G SEERT 3@ (9T 0.5 it & arfde e 1 it & 7w) S Faer wa=g
- fasehART Saa &1 IwEnr w3t &, o fifae waddt & o e fa
ot § fAage & smia wadt

67.

el o faawor s, siiarmarse afdfw, s s ufdr ¥ e

68.

69.

[FsFor & fa9T e TS ITE ST (05 WIHAT- IeqsiT AT af-sia Icare & fa=m)

70.

SeftfAafar wies @ stenfis awqu Fa At i g (@i F faem)

71.

et T & gy, S, gaeft i w1 b (e sherd %)

72.

fa, 2q, ufgal, areq aret Faw snfe w1 PAnin (@iger v alsna e & g )
EIER )

73.

T gread 3R aqt 1 fAwior (e Feam/aag STar/afg:-ara e #)

74.

Frerer &R AR gra sandt w1 fafftor (@Rt s F )

75.

e Wifas frgor & #reaw & Iaarat &1 AfRwtr S - v i, a9 qifoer, 397 s,
A, T ITSSY, o 9T, IR, & &fersse, (W Siv @iy 9 u) w9 )

76.

AfAedt SafEa/eraas fefFasT i diferr w1 i (safdre/afe:sma sare ¥ famr g iy
BERRLICEIRCIED )]

77.

EeY aegen 1 fAfAwior (St o Fred ar femor a1 wufenr ar arEf suft gr)

78.

mefiAt % wreaw @ ang Pt w0 o7 gwa Sy fRutor (A Soa an gag ST an 9
e %)

369
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370

79. [t foer st sl Frsador, gregioriaor T e, smmar 500 R & sftes 7+

80. [aTer waryt Ft AT (SwehTor F fae)
81.  [dz i avfer frsor siiw afdsyor (St faer % fam ol et gt whmm)

82. [wTieEs: AT, ST, Fae sfR s Seate (i, game, F1ew sufe % areny @ gk i)

83. [T AT gET, e ervwar vl 1 S & sfgr 7
84. [Eraw A=t # wfafew 1 At & it ervar areht So weftr
85. [RIe THTA F L&A AT Freo famr F/AsT fvw A Ratd (e sgvaay £ gfagr %)

86. [a= wrrHt fAwior sHTsal (Frf=at Y famT =)
*Hi[RT gRa Aot & &1 Su-9°

[T, 8. Fg-15012/2/2022-drfreseg/$-240741]
Hrerer FwR 9TE, WY AlEE

feoqor: q& Sfeg=AT WA F TS9O, SMTER, 9 2, @€ 3, ST () § geuis arwnh. 702(:), ave
12 FEE, 2024 F1 THIAT F 71 ft o "dewis arH.[. 512(31), arda 28 g, 2025 # AT IR
Tentera 1 18 off

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 17th October, 2025

. G.S.R. 761(E)—— In exercise of the powers conferred by proviso to sub-section (1) of section 21
of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981), the Central Government, in
consultation with the Central Pollution Control Board, hereby makes the further amendments to the
notification of the Government of India, Ministry of Environment, Forest and Climate Change published in
the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i), vide number G.S.R 702 (E), dated
12 November, 2024, namely:

In the said notification, for the Schedule, the following Schedule shall be substituted, namely :-

“SCHEDULE
LIST OF WHITE CATEGORY SECTORS
S1. No. Industrial plants or Sector
1. Assembly of Bicycles, Baby carriages and other small non motorizing vehicles

2. lBailing (hydraulic press) of waste papers
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3 'Bio fertilizer and bio-pesticides without using inorganic chemicals

4 ,Block making of printing without foundry (excluding wooden block making)

5. IF lavoured Betel nuts production/grinding (completely dry mechanical operations)

6 Nanuering of shoe Brush and Wire Brush

7 Coir fibre or pith processing and/or Manufacturing of coir products from coir (only dry
process)

8. Assembly of air coolers or conditioners, repairing and servicing

9. Cardboard or corrugated box and paper products (excluding paper or pulp manufacturing and
without using boilers)

10. Chalk making from plaster of Paris (only casting without boilers etc. (sun drying or electrical
oven)

11. Standalone manufacturing of Concrete admixtures up to 1000 MT per Month
capacity by physical mixing (without boiler and reactor and no generation of wastewater)

12, Used cooking oil collection centres

13. Soap manufacturing (handmade-without steam boiling or boiler)

14. iesel pump repairing and servicing (complete mechanical dry process)

15. lectric lamp (bulb) and Compact Fluorescent Lamp (CFL) manufacturing by assembling

nly

16. IElectrical and electronic item assembling (completely dry process)

17. ngineering and fabrication units dry process without any heat treatment/metal surface
finishing operations or painting)

18. Carpentry and wooden furniture manufacturing without spray painting (excluding saw mill
with the help of electrical (motorized) machines such as electrical wood planner, steel saw|
cutting, circular blade, etc.

19. Steel furniture without spray painting
Compressed Bio Gas plants based on feedstock-Municipal Solid Waste, agro-residue, energyj
crops grass or weeds, animal waste, press mud, etc. (as similar type feedstock apart from

20 industrial or process waste), not discharging any waste water and producing by-products,-

(i) Fermented Organic Manure (FOM) and/or Liquid Fermented Organic Manure (LFOM),
enriched manure and/or
(ii) Briquette or pellet using electricity.

21. ydrogen production through electrolysis (using renewable energy) on Build-Own-Operate
(BOO) or Build-Own-Operate —Transfer (BOOT) or Build-Operate-Transfer (BOT) mode
etc., located in the premises of end user industry and directly using de-mineralized water &
other utilities (cooling tower, ETP, etc.) sourced from end user industry

22, Compressed oxygen Gas from crude liquid oxygen (without use of any solvents and by
maintaining pressure and temperature only for separation of other Gases)

23. Glass and ampules and vials making from Glass tubes

24. Glass nut decorticating

25. IMedical Oxygen

26.

F—[andloom/carpet weaving (without dying and bleaching operation)

371
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27. FManufacturing of scientific and mathematical

28. 'Manufacturing of products from jute (without dyeing or without boiler)

29, lLeather foot wear and Leather products (excluding tanning and hide processing)

30. [Leather cutting and stitching (more than 10 machine and using motor)

31. Organic Manure (physical mixing)

32. acking of powdered Milk

33. Cold rolling mill (without heat treatment)

34. Wire drawing and wire netting (without pickling and without heat treatment)

35. [Manufacturing of Metal caps containers etc

36. Organic and inorganic Nutrients by physical mixing (without boiler and without any reactor)
37. lBiscuits trays etc. from rolled PVC sheet (using automatic vacuum forming machines)
38. ountain Pen manufacturing by assembling only

39. Glass Putty and sealant (by mixing with machine only)

‘ 40. anufacturing of Paper Pins, U-clips, etc.

41. Solar Power generation through solar photovoltaic cell and wind power

42. IRepairing of electric motors and generators (dry mechanical process)

43. Wanufacttu‘ing of plastic or cotton Rope
44, Type Retreaders
45. Collection Centres (Without depollution, dismantling and shredding)

46. Surgical and medical products assembled only (without effluent-generating process)

47. [Manufacturing of Solar module or non-conventional energy apparatus
48. IDigital thermometer manufacturing

49. [Blending and packing of tea

50. Garment and apparel manufacturing industry including Doubling or Reeling or TFO-Two for
one unit (dry process)- without boiler

51. Cotton and woollen Hosiers making (Dry process only without any dying or washing

. joperation)

52. IRajlway sidings only for defence purpose

53. IHouseho]d bio-digesters/gobar-gas (cow-dung) plants based on biodegradable wastes, etc.
54. Wini Hydel power plants (Capacity -25 MV)

5S. K\gro—produce processing units having capacity more than 0.5 TPD but less than 1 TPD, using]
only cleaner fuels —electricity or gaseous fuel (without effluent generation)

56. Assembling units and mechanical workshops (without heat or surface treatment or spray
painting)

57. {Bakery, confectionery, and sweets production units having capacity more than 0.5 TPD but|
less than 1 TPD, using only cleaner fuels —electricity or gaseous fuel and with having

permission to discharge in municipal sewerage system connected to terminal STP*

58. Cleaning and other brushes manufacturing through dry mechanical process (withou
moulding and without effluent/emission generation)
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59.

Cattle/ fish/ poultry feed pellet making (only palletisation unit without boiler and effluent
generation)

60. Cement products (without using Asbestos) like pipe, pillar, jafri, well ring, blocks/tiles etc.
(<1 TPD)*

61. IDecoration of ceramic cups & plates by electric furnace

62. IDetergent powder manufacturing (handmade -without steam boiling or boiler)*

63. IDigital Printing on flex or vinyl, PVC etc. (less than 5 machines)*

64. IDistilled water using only electricity (< 1 KLD capacity)*

65. IDPC (paper coating) of copper and aluminium wire (only dry process)

66. [Food and food processing unit (having capacity more than 0.5 TPD but less than 1 TPD)
using only cleaner fuels -electricity/gaseous fuel, with having permission to discharge in|
municipal sewerage system connected to terminal STP*

67. [Fuel dispensing unit only without automobile servicing repairing and painting

68. Gold Assaying & Hallmarking Centres

69. erbal powder products making without extraction (dry process - without emissions or

ffluent generation)

70. 'Industrial items from engineering plastics by fabrication process only (without moulding)

71. |Manufacturing of all types of threads, cordage, twines etc. (without ginning)

72. anufacturing of cotton vicks, tapes, bandages, adsorbent cotton etc. ((dry process without

iler and effluent generation)

73. anufacturing of Domestic Hardware and Utensils (Without heat/surface treatment/effluent]

eneration)

74. [Manufacturing of products by only cutting/stitching/gumming (without effluent/emissions|
generation)

75. ufacturing of products through physical mixing only like - Floor Polish, Nail Polish, Hair

il, Shampoo, Tooth Powder, Tooth Paste, Perfume, Hand Sanitizer, (Micro and small scale
perations)

76. anufacturing of sanitary napkins/ diapers fixing and sealing (Small and Micro scale units

ithout effluent/emission generation)

77. anufacturing of Stationery Items (by assembling, and cutting or punching or stapling or

inding etc.)

78. etal fabrication works and hand tool manufacturing through machines (without heat or

urface treatment or spray painting)

79. il mill ghani and extraction no hydrogenation refining with capacity not exceeding 500

g/day*

80. ]Packing of food items (without processing)

81. lPaints and varnishes mixing and blending (without ball mill and only dry process)

82. IPlastic wire, net, nivar and other products (dry process through looping, twisting, cutting etc.)

83. lPuffed rice or murhi or chura with capacity not exceeding 1 TPD per day*

84. [Rice mills holler machine with capacity not exceeding 1 TPD per day*

85. Small scale restaurant or hotel without room/cloud kitchens or Resorts (without stay/room

373
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[facility)*
86. Sports Goods Manufacturing Units (without seasoning of woods)

*Sub-sector of existing green category sector”
[F No. Q-15012/2/2022-CPW/e-240741]

NEELESH KUMAR SAH, Jt. Secy.

Note: The principal Notification was published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (i), vide number G.S.R. 702 (E), dated the 12" November, 2024 and last amended
vide number G.S.R. 512 (E), dated the 28" July, 2025 .

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Dethi-110054. GORAKHA NATH but senedy cons
YADAVA x::z:vgﬁ\:m 16:16:12 +053¢"
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AQTHIT
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2, g% 3, IuE< (i) § gears an#nfA. 703 (1), adg 12 7awT, 2024 gy gwiva 6 a1 off, F s
LT FIAT §, AT
I ATAGAT | AT F v W) Aufrfa s sRenfaa 6 soft, seiq-
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T THTIAT 7 IO T30 f3aT I 39 3k Ja-frearers

FATE F T3AT o1 R ST ST (T F S+A1F T - GE)

ot gart Ieme/fiaET (qoba: s 7t y=Te)

ST /9T 3R AT 7 F7 Aty

FIAT BT AT T FHERTOT /AT F1AT F FIA It 7 Aty (Faer o ghwm)

I FI AT HEHAR T sfaret, e iz |fdfmr

FTEAIS AT ATHETT VT 3 FIST ITE (H1TST AT 7 Fafanfor v St i argeT o1
I f faem)

10.

CATEL 3Tt AR & =1 ST (Fad FrRE, ataew snfe ¥ @A (g & gaErn/faga dww)

1.

sitfaw Fegor g 1000 Hifes o1 9 wig erwar a sshie Rgor 1 waer fafwtor (staex
ﬁr&m%ﬁm@rw@gaﬂwgﬁwﬁmﬁm (

12.

YT @1 TF F I §Ug w0 (TN )

13.

arga fafator (geafafda - st ssrem a1 atae 3 fae)

14.

ot 99 FY 7 i AR (b @it gon wikan)

15.

Fao g g0 e dw (a=w) i< Hruwesr v Rt

16.

o SR e iR aegell T SIS (T8 a8 & 975 i)

17.

whfRafar sk Pt geat (@ B s searvang gaz afssor sheEmeakt
9 wiaka)

18.

= gfér & famr agdifi s @t & weitee &1 Pio (o B 1 sigw) Rea (e
gﬁ)ﬁﬁ%wmm,mmmmwmmﬁm
a

19.

o ofdw & faar e v =T

20.

hreeets 93 arania @iz arn 49 93=- W A #7 39 safdre, S saew, ot s,
HTH AT GIAAATE, 93] AT, TaT gon Fiag, f (sh=nfis ar g smafdre ¥ shafts wum
%mﬂ%‘ﬁm%mﬁ),aﬁimmmﬁéﬁﬂﬁmaﬁtw-wﬁmmm

(i) Fftaq SAfa @re (Twsirew) iR /AT a3 fftaa s G (Tauwsiey) 99g 91 f
AT

(ii) TA=IT T ITFRT FIF 1A F1 O AT T I
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21.

QA ITATHAT I F aRET A R fAee a1 amie / faes o e ot / fes
mmﬁsmﬁvsﬁﬁW(ﬁﬁwmmwm)%mﬁm
mmﬁaﬁwwﬁwmﬁmﬁ-ﬁﬁmwﬁmwmﬁmﬁ(ﬁv

Ztax, &, anfR) 1 g Soter :=wm

22.

e sifis i, Fg wa stwitem ¥ (Rl Remas F o2 3 fawT s Saer o arat 31

T FA F T 91 S AT F49TT )

23.

[ rterat & vt e Qv oA SRR T

24.

Fia A< Y a9TaE

25.

CISES I ESIETT

26.

TAFCAT/FTNT FATS (TS 3 Faderr rd ¥ )

27.

A iR v Rt

28.

Iz ¥ vl w1 FAwter (e Ts ar ey stuer )

29.

IHS & I AT TS F IATE (T SR " TEEwr F SEw)

30.

92 FY Ferd o s (10 A srferss el sh wveT &1 Iqahr +33%)

31.

Afaw g (wifasw fosm)

32.

TS g9 i GfET

33.

Freg AferT faer (FRa7 aror sT=e )

34.

AT Gi=AT iR AR AT T (TRswr WRA o7 9T Su=ne oa)

35.

g1g sraxw s #r fafmior

36.

ifas fipgor g FE0AF 7 sFEAE O g (e &7 i Rl Roge % faem)

37.

faege qeady sl (Fa=nfora fata aam aweft wefiat 1 IoaRT F:3%)

38.

FaA GAIST FIRT BEeA 4 F7 fAwior

39.

T gt 3 HielE (Faw wehia | )

40.

Y9z {9, -3 sufe & FAmim

41.

G wREfees I 3T 999 ST & ATEAH F G FAT SATEA

42.

farega A o Sel &t wOHa (5% Fitas i)

43.

weTiREE q7 FaTe Y Ty F1 [

44.

L i

45.

U1 e (TGUO-TAATCoT, afg-are T < & faT)

46.

Fad o= T ik Rifsrar s (@i sma-seares wiFar ¥ fam)

47.

T wisge AT -9 =i susher #1 fmter
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48. |RfSrea awidier Putor
49. |93 1 gfvwsgor sic dfEr

50.

WWWWWWWW%WWWWW@WE
TfRe (s whhar) afae &

51.

et ST S Yo T (S et ik, faam Rl Gns ar qars whkar %)

52.

YA AT Faer T 3w ¥ fw

53.

Srafreiaeofr srfavgt ux srarRa oy Sa-ar=r/ Taw-A (M=w) Ta st

At greee A wiie (eruar-25 taef)

55.

FIN-IATE FHERRT THTEAT T &rar 0.5 A & sifers sifdet 1 Hfidt & a9 g, 1 Fawr
=g 39-TATd Tt S (rafre Iavae ¥ fam) 1 e w3t 2

56.

HAIS SHEAT AT AT FrRAATTe (FAT 507 37 7 I9=R 47 & §F5T ¥)

57.

I, FhRA s fers Seare szt et srar 0.5 St & sfgs At 1 Hfidt a
T N, Fa wa 20 - aorett / T 3 w1 STEnr w8 ot efifer wadidt & 9t
FRreaTrorRT Hrast worelt # fdge 6 smta gnt

58.

qF TS g F_arerw & qwrd §i s war w1 fuie (("Ar @feET sk e
FufAre/IST IATE F)

59.

g?m@ﬁmﬁﬁqh(ﬁwmﬁzwm%ﬁmmﬁz@m
)

60.

itz ITe (TEawed FT SUanT fFu faam) & argw, @, S, Fur f, satw/ee o
(<1 &fidhyr

61.

faga Wt g faRfors 9 sk e it asiae

62.

sl aresx fAntor (geafAfia- s Sarem ar ataer & faem)

63.

g AT farea, i snfe gz RfSes i (5 wefiay & ww)*

64.

Fae fasTeft 1 TN Fah g 9 (< 1 KLD &gwan)*

65.

Jta iR vt ar i Srfift (Fa Fifén) GFaw g wisam)
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66.

AT TF Tl FHEH0 1S (27T 0.5 At & aiftrs Afaey 1 AR F ) off Farer g
o- st $g %1 s a2, et T T
3 I i g, T Tt & T TRt i

67.

Fa $ue faawor 3, sitarMaTs e afdRiT, v T 9fT & faar

68.

T q3E U gl I

69.

fArsdur & T3 gt TS TS FATAT (I5F THHAT- Sl AT ATR:HTE IeTred ® 1)

70.

SefifAarfiar werries & sk awqu Faa Pt i gra (@  famm)

71.

Tt 7FR & g, SifEt, gasht sl = Fater (@ar et )

72.

ﬁw,)ﬁ,w@ﬁ,mﬁaﬁmwﬁmﬁm@hﬁ@ﬁtaﬁ:ﬂwm%ﬁm@

73.

T grEAAT 3R w1 1 FAwior (e Sva/mag Swr/afR e saneT ¥)

74.

Faa wten/farmiT gra saret w1 fAfutn @R -ama/sasta sare ¥ faem)

75.

Fael ditfae fAsror & wrerw & Svel 1 At S - v aifoen, A aiferr, 3T sita,
AT, T IS, oA AL, T, o Afersem, (e o o A w3 g=ter)

76.

A AufFa/eraaR R s Hifehr 1 faffwto (srftre/afz s sere ¥ fHar o sic
& S i gFrEan)

77.

T aeqEt F1 RfAwTor (@7 siR wed v fRgr ar |ufer ar arsfEr sof: g

78.

g%ﬁ%%mw%mﬁﬁwﬂ@rmmﬁﬁw(ﬁwmmwwm@
)

79.

I Tt =it SR e or, gregroritan<or TRa e, emvar 500 /e / srfeer gt

80.

qrer yerat S 9T (s % f9E)

81.

Gz 3 arfer frsror s afersyor (ater faer % 3T Sl Faer get gim)

82.

wTiREe qrL, A, A i s Ioave (Fidw, gome, Fre arfe F wreaw & oo i)
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83. (WTX A T, Forwht e wfafew 1 K F sfaw 7 20
84. [=maw fa=rt # wfafT 1 A & srftrer ey aweht Qe vefter

85. %ﬁ%ﬂﬂﬁ%iﬁﬁm@mﬁmmmﬁﬁwmﬁﬂﬁ(ﬁmmwsﬁgﬁm%)*

86. |@e wrat fAwior vt (@it i fam g
*His[aT g Soft & 1 3y-a”

[®T. 9. F7-15012/2/2022-Hrfresey/$-240741]
Hrerer FHIL g, G giE

feoqmr: qor sftrgemT WA F T, s, W 2, @e 3, sueT (i) § @erid anan . 703@), arE
12 TR, 2024 F1 FHAT B 7% oft i dewiw anFLfA. 511(30), ardia 28 1€, 2025 7 AT IR
genfaa § g off

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 17th October, 2025

G.S.R. 762(E).—In exercise of the powers conferred by proviso to sub-section (1) of section 25
of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974), the Central Government, in
consultation with the Central Pollution Control Board, hereby makes the further amendments to the
notification of the Government of India, Ministry of Environment, Forest and Climate Change published in
the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i), vide number G.S.R 703 (E), dated
12 November, 2024, namely:

In the said notification, for the Schedule, the following Schedule shall be substituted, namely:-
“SCHEDULE
LIST OF WHITE CATEGORY SECTORS

Sl No. Industrial plants or Sector
‘ 1. Assembly of Bicycles, Baby carriages and other small non motorizing vehicles

2. IBailing (hydraulic press) of waste papers

3. IBio fertilizer and bio-pesticides without using inorganic chemicals

4. IBlock making of printing without foundry (excluding wooden block making)

5. Flavomd Betel nuts production/grinding (completely dry mechanical operations)

6. [Manufacturing of shoe Brush and Wire Brush

7. Coir fibre or pith processing and/or Manufacturing of coir products from coir (only dry
process)

8. [Assembly of air coolers or conditioners, repairing and servicing

9. Cardboard or corrugated box and paper products (excluding paper or pulp manufacturing and
without using boilers)



21


22

[T [I—ave 3(i)] WA FT TGT : SAEATHTT 7

10. Chall)( making from plaster of Paris (only casting without boilers etc. (sun drying or electrical
oven

11. Standfllone manufacturing of Concrete admixtures up to 1000 MT per Month
capacity by physical mixing (without boiler and reactor and no generation of wastewater)

12. sed cooking oil collection centres

13. Soap manufacturing (handmade-without steam boiling or boiler)

14.

Diesel pump repairing and servicing (complete mechanical dry process)

15. lflectric lamp (bulb) and Compact Fluorescent Lamp (CFL) manufacturing by assembling

nly

16. IElectrical and electronic item assembling (completely dry process)

17. |Enginecring and fabrication units dry process without any heat treatment/metal surface
finishing operations or painting)

18. Carpentry and wooden furniture manufacturing without spray painting (excluding saw mill
with the help of electrical (motorized) machines such as electrical wood planner, steel saw|
cutting, circular blade, etc.

19. Steel furniture without spray painting
Compressed Bio Gas plants based on feedstock-Municipal Solid Waste, agro-residue, energy|
crops grass or weeds, animal waste, press mud, etc. (as similar type feedstock apart from|

20 [industrial or process waste), not discharging any waste water and producing by-products,-
(1) Fermented Organic Manure (FOM) and/or Liquid Fermented Organic Manure (LFOM),
enriched manure and/or
(ii) Briquette or pellet using electricity.

p

21. [Hydrogen production through electrolysis (using renewable energy) on Build-Own-Operate]
(BOO) or Build-Own-Operate —Transfer ((BOOT) or Build-Operate-Transfer (BOT) mode;
etc., located in the premises of end user industry and directly using de-mineralized water &
other utilities (cooling tower, ETP, etc.) sourced from end user industry

22, ICompressed oxygen Gas from crude liquid oxygen (without use of any solvents and by
maintaining pressure and temperature only for separation of other Gases)

23. iGlass and ampules and vials making from Glass tubes

24. Glass nut decorticating

25. lMedical Oxygen

26. lHandloom/carpet weaving (without dying and bleaching operation)

27. 'Manufacturing of scientific and mathematical

28. IManufacturing of products from jute (without dyeing or without boiler)

29. 'Leather foot wear and Leather products (excluding tanning and hide processing)

30. [Leather cutting and stitching (more than 10 machine and using motor)

31. Organic Manure (physical mixing)

32. |Packing of powdered Milk

33. Cold rolling mill (without heat treatment)

34. Wire drawing and wire netting (without pickling and without heat treatment)

35.

[Manufacturing of Metal caps containers etc

381
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36. I()rganic and inorganic Nutrients by physical mixing (without boiler and without any reactor)

37. IBiscuits trays etc. from rolled PVC sheet (using automatic vacuum forming machines)

38. [Fountain Pen manufacturing by assembling only

39. Glass Putty and sealant (by mixing with machine only)

40. anufacturing of Paper Pins, U-clips, etc.

41. Solar Power generation through solar photovoltaic cell and wind power

42. epairing of electric motors and generators (dry mechanical process)

43. [Manufacturing of plastic or cotton Rope

44, Type Retreaders

45. Collection Centres (Without depollution, dismantling and shredding)

46. Surgical and medical products assembled only (without effluent-generating process)

47. anufacturing of Solar module or non-conventional energy apparatus

48. IDigital thermometer manufacturing

49. lBlending and packing of tea

50. (Garment and apparel manufacturing industry including Doubling or Reeling or TFO-Two for
one unit (dry process)- without boiler

51. Cotton and woollen Hosiers making (Dry process only without any dying or washing
operation)

52. IRailway sidings only for defence purpose

53. IHousehold bio-digesters/gobar-gas (cow-dung) plants based on biodegradable wastes, etc.

54.  [Mini Hydel power plants (Capacity -25 MV)

55. Agro-produce processing units having capacity more than 0.5 TPD but less than 1 TPD, using
only cleaner fuels —electricity or gaseous fuel (without effluent generation)

56. Assembling units and mechanical workshops (without heat or surface treatment or spray|
painting)

57. akery, confectionery, and sweets production units having capacity more than 0.5 TPD but
less than 1 TPD, using only cleaner fuels —electricity or gaseous fuel and with having
permission to discharge in municipal sewerage system connected to terminal STP*

58. Cleaning and other brushes manufacturing through dry mechanical process (without
moulding and without effluent/emission generation)

59. Cattle/ fish/ poultry feed pellet making (only palletisation unit without boiler and effluent|
generation)

60. Cement products (without using Asbestos) like pipe, pillar, jafri, well ring, blocksftiles etc.
(<1 TPD)*

61. Decoration of ceramic cups & plates by electric furnace

62. Detergent powder manufacturing (handmade -without steam boiling or boiler)*

63. igital Printing on flex or vinyl, PVC etc. (less than 5 machines)*

64. IDistilled water using only electricity (< 1 KLD capacity)*

65.

IDPC (paper coating) of copper and aluminium wire (only dry process)
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66. qod and food processing unit (having capacity more than 0.5 TPD but less than 1 TPD)
ing only cleaner fuels -electricity/gaseous fuel, with having permission to discharge in|
unicipal sewerage system connected to terminal STP*

67. [Fuel dispensing unit only without automobile servicing repairing and painting

68. Gold Assaying & Hallmarking Centres

69. erbal powder products making without extraction (dry process - without emissions or
effluent generation)

70. Ilndustrial items from engineering plastics by fabrication process only (without moulding)

71. IManufacturing of all types of threads, cordage, twines etc. (without ginning)

72. anufacturing of cotton vicks, tapes, bandages, adsorbent cotton etc. ((dry process without|
oiler and effluent generation)

73. Elanufacturing of Domestic Hardware and Utensils (Without heat/surface treatment/effluent

eneration)
74. anufacturing of products by only cutting/stitching/gumming (without effluent/emissions
eneration)

. 75. anufacturing of products through physical mixing only like - Floor Polish, Nail Polish, Hair
il, Shampoo, Tooth Powder, Tooth Paste, Perfume, Hand Sanitizer, (Micro and small scale
perations)

76. anufacturing of sanitary napkins/ diapers fixing and sealing (Small and Micro scale units
ithout effluent/emission generation)

77. anufacturing of Stationery Items (by assembling, and cutting or punching or stapling or
inding etc.)

78. etal fabrication works and hand tool manufacturing through machines (without heat or
urface treatment or spray painting)

g/day*
80. [Packing of food items (without processing)

79. Fil mill ghani and extraction no hydrogenation refining with capacity not exceeding 500

81. |Paints and varnishes mixing and blending (without ball mill and only dry process)

82. IPlastic wire, net, nivar and other products (dry process through looping, twisting, cutting etc.)

83. IPuﬂ'ed rice or murhi or chura with capacity not exceeding 1 TPD per day*
. 84. Iche mills holler machine with capacity not exceeding 1 TPD per day*
85.

Small scale restaurant or hotel without room/cloud kitchens or Resorts (without stay/room|
facility)*

86. Sports Goods Manufacturing Units (without seasoning of woods)

*Sub-sector of existing green category sector”
[F. No. Q-15012/2/2022-CPW/e-240741]
NEELESH KUMAR SAH, Jt. Secy.

Note: The principal Notification was published in the Gazette of India, Extraordinary, Part II, Section
3, Sub-section (i), vide number G.S.R. 703 (E), dated the 12" November, 2024 and last amended vide
number G.S.R. 511 (E), dated the 28" July, 2025 .

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Dethi-110054.

signed by GORAKHA NATH

Digitally
GORAKHA NATH YADAVA YADAVA
Date: 2025.10.21 16:17:51 +05'30'
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25 Annexure R2/2

e

- e SR 43w wgwvl frE=eT 4
———— AR PRADESH POLLUTION CONTROL BOARD
A\ T /8
“!ﬁ"
Ref. No. : H33 926 }%Rr/ '7%- MM - £566FY X Da'tz;?}b}m(
Jar ¥,

1. WA\ ggteRer AP/ AT AT,
2. mg};’:ﬁaﬁtﬁmqﬁﬁmw/
Sovo UgyUr fAgEer A |

fva: S@ (Jguvr fFrarw w@ frisn) sftifre, 1074 sureviRe @ asafa wrd
B =
Al i o o o1 st Ho—SNYHAR 762 17.102025 gR
L

IR RAvgs 31 wed T80 a1 31 P HY | A (IO faRe vd fygam)
SRfFTH, 1974 quUIHORT B swfa SR SfREAT HWo—oNUEIR 7628 fR16 17.10.2025
Tq arg (Fguer farer vEd framen) s, 1981 gumEeifta @ sewta 9 aftEen
To—NUHIAR 7628 fRAA® 17.10.2026 w1 frfa W v 3 SaElt & A fofa &t €
2| WA A B SE F G e wfAu ¥ 9 w3 onf g v @ ¥ R
F W S T A€ A fofaT U & qRa | IRgE H ufy W 9T D 9™
Her 8, forde sERe: Iue gialkeaa fFar o |
FA1®: SWRITIIIR

Hq4H,
Digitally signed by
SANERA KEMAR SNGH
Date: fizi8-2{Ra
15:36:05

- Iiiﬁ ave, Mudl T.C. -12V, Vibhuti Khand, Gomti Nagar
E‘:ﬂni " ;‘loio ™ Luckmow : 226010
. .' 05222720828, 2720831 Phone - 0522-2720828, 2720831
L7 ] . 0822-2720764, 2720876 l::." ommwug:zoﬂc
o Web Site  : www.uppcb.com

4 WI§< : www.uppcb.com
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- Any-R2[32
U.P. POLLUTION CONTROL BOARD
PICUP Bhawan, Vibhuti Khand, Gomti Nagar, Lucknow
Ref.No. GO2164/37/ARN/97 Date: 3-6-97.

Pursuant to the decision taken by the Government of Uttar Pradesh on 05.2.1997 and
subsequent directions issued on 21.2.1997, the U.P. Pollution Control Board hereby notifies
for information and dlarification to General Public and all persons concerned and affected,
thereby, that subject to fulfilment of following conditions , Small Scale industries mentioned
in Schedule-I shall be exempted from the restrictions imposed vide publication
no.G.0./933/37/96 dated 09.7.1996:- ' :

1 All-non-obnoxious and non-hazardous small scale industries. (It is clarified that
obnoxious and hazardous industries are those using infammable,explosive,corrosive or
toxic substance.)

2. All such small scale industries which are proposed to be located within the prescribed
industrial area or in area conforming to the prescribed land use. No Objection
Certificate should not be issued in Residential Areas and in areas not conforming to
prescribed land use. The land use certificate from the competent authority only, must
be obtained before the registration. The responsibility for compliance of conditions of
land use certificate will be on the General Manager, District Industriesd Centre, who
will furnish Compliance report, in this regard, to U.P. Pollution Control Board, regularly.

General Manager, District Industries Centre will personally ensure that in municipal
limits, the - industries shall be permitted to establish only after the full compliance of
prescribed land-use norms/conditions.

3. All such small scale industries, which do not consume any fuel in manufacturing or any
subsidiary process or do not emit process emissions and fugitive emissions of a
diffused nature. Liquid fuel may be used in the D.G. sets of upto 5 K.V.A., only. It is
clarified that in such area/areas, which have been/will be identified as prohibited and
restricted area such a Doon- Valley region and Agra-Mathura region i.e. Taj Trapezium
zone., no D.G. sets shall be permitted irrespective of their capacity.

4 All such small scale industries, which do not discharge industrial effluent of a poliuting
nature and have suitable arrangements for disposal and treatment of their
sewage/domestic effluent. ‘

3~ All such small scale industries which do not undertake amny of the following process:-

Electroplating

Galvanizing

Bleaching

Degreasing, phosphating

Dyeing

Picklisng, tanning

Cooling of fibers and Digesting

Desizing of fabric :

Unbhairing, Soaking, Deliming and bating of hides
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Trimming, pﬁlling, juicing and blanching of fruits and Vegetables.

Stopping and processing of grain

Distilliation of alcohol, stillage, evaporation

Slaughtering of animals, rendering of bones, washing of meat

Juice of sugar cane, extraction of sugar, Filteration; Centrifugation,
Distillation Pulp-making, pulp-process and paper making, coking of coal,
washing of blast furnance flue gases”

Stripping of oxides

Washing of latex etc.

Solvent extractions

Chemical processing

It shall be ensured that the proposed activity does not cause ambient noise to violate
. : the prescribed standards. The responsibility of the District Industries Centre in this
respect shall be absolute.

Industries which do not satisfy any one of the above criteria from points 1 to 6 or
carryout any modification, extension or addition in their industrial processes or
operations, resulting in generation of any trade effluent or air pollutant, shall be
required to obtain the consent to establish (i.e. No. Objection Certificate from the U.P.
Pollution Control Board before their establishment as per provisions of the Water
Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act. 1981. A

(DR. C.S. BHATT)
MEMBER SECRETARY.
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SCHEDULE - 1

Some of the Industries that ordinary fall in the non-obnoxous,non-hazardous and non-
polluting category subjects fulfiiment of all the conditions are as follows:-

11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.
22,
23.
24.
25,
26.
27.
28.
29.
30.
31
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.

HOONOVAWN -

Atta-Chakkies

Rice Mullors

Iceboxes

Dal Mill

Groundnut decortinating (Dry)
Chilling

Tailoring and garment making
Appart making _
Cotton and Wollen Hosiery
Handloom weaving

Shoe lace manufacturing
Gold and silver thread and sari work

Gold and silver smithy (electric heating only)

Leather foot wear and leather products, excluding tanning & hide processing.
Manufacture of mirror form sheet glass and photo frame

Musical instruments manufacturing

Sports goods

Bamboo and cane products (only dry operations)

Card Board and paper products (Paper & Pulp manufacture excluded)
Insulation and Other Coated Papers (Paper & Pulp manufacturer excluded)
Scientific and Mathematical Instruments

Furniture (Wooden and Steel)

Assembly of domestic electrical appliances

Radio assembling, public address equipment (assembly)

Fountain Pens

Ploythen, Plastics & PVC Goods (Through Extrusion/Moulding)

Surgical gauge & Bandages

Railway Sleepers (only concrete)

Cotton spinning and weaving

Rope (Cotton and plastic)

Carpet weaving

Assembly of Air coolers

Wires, pipes-extruded shapes from metals

Automobile repair stations (Dry process)

Assembly of Bicycles, baby carriages and other small non-motorized vehicles.
Electronics equipment (assembly)

Toys

Candies

Carpentry-excluded saw mill

Cold storage (small scale)

Restaurants (small)

Oil-grinning/expelling (non-hydrogenation and no refining and without boilers)

Teas stall
Mineralized water
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45,
46,
47,
48,
49,
50.
51,
52,
53.
54,
55.
56,
57.
58.
. 59,
60.
61.
62.
63.
64.
65.
66.
67.
68.

69.

70.
71.
72.

® 73.
, 74,
75.
76.
77.
78.
79.
80.
81.
82.
83.

84.

85.
86.

29

Jobbing & Machining

Manufacture of steel & suit cases

Paper pins & U dlip

Block making for printing

Optical frames ' ' _

Earthern-ware/potteries by electrical heating

Plaster of Pans, chalk, crayons

Marble cutting and grinding )

Cement products like gamla, jalee, blocks

Dry cleaning -

Repair of Tyre and Tubes by cold process

Paper lamination )

Small bakery with electric oven

Confectionary without furnace (without fuel)

Milk collection center and cream separators

Spices, baking powder, ice cream powder, custard powder (dry process)

Ice cream, kulfi with freezer

Noodies, dough product, ban, mango, papad (cold process)

Syrups (sherbet)

Gram husking

Rice Husking

Gazak, Gurdani, revadi, namkeen (using electric heating only)

Cattle-feed and poultry feeds. - '

Manufacture of biri, cigar, cheroot, zarda, chewing tobacco and allied products
(manually) .

Paper products-stationery, Cones, cups, saucers, plates, envelopes, dolls, toys,
printing and publishing of books, computer stationery, card printing (excluding pulp
and paper Manufacturing)

Book-binding work, diaries

Washing powder (manual mixing)

Wooden carpentary works-doors, windows, frames, boxes, packing cases & furniture,
fixtures, trays, rools, structural and allied products.

Bamboo, cans & reed furniture & fixtures and allied products

Grass mats & brooms

Hosiery garments

Readymade garments and tailoring

Woolen & cotton carpets, dari (weaving only)

Nivar, Tapes, Lads & Other Yarn products (Weaving only)

Sheet metal, fabricated & pressed products

Metal wire drawing, wiremesh, conduite pipe (cold process only)

Bolts, nuts, screws (machining only)

Balance (assembling)

Steel furniture's safes, vaults, almirah, trunks, drums, tanks, containers, rolling
shutters (sheet metal work)

Metal chains, hand tools, agricultural implements, general hardware goods (without
casting/forging)

Electrical motors, alternators (assembling work)

Calculating machines & computers (assembling)
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87.
88.
89.
90.
91.
92.
93.
94.
95.
96.
97.
98.
99

100.
101.
102.
103.
104.
105.
106.
107.
108.
109.
110.
111.
112.
113.
114,
115,
116.
117.
118.
119.
120.
121.
122.
123.
124,
125.
126.
127.
128.
129.
130.
131.
132.
133.
134.

30
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Water meter, steam meters, electricity meter (assembling work)
Mathematics, surveying & drawing instruments

Electronic equipments (assembling)

Telephone equipment and wireless communication apparatus (assembling)
Television, V.C.R. (assembling) '

Teleprinters (assembling)

Electric lamps (assembling)

Engineering Job Work

Ayurvedic tooth powder

Bags, briefcase, suitcase, beddings, purse, belts etc. (by stitching)
Footwear (with finish raw material)

Musical instruments (assembling)

Optical & photographic instruments (assembling)

Orthopedic instruments (assembling)

Pens & pencils ' , _

Polythene bags etc. using polythene sheet

Plumbering & fixtures (job work)

Precision instrument (assembling)

Rain coats & umbrellas (assembling)

Handicrafts products :

Watch assembly

House hold electrical goods (assembling only)

Automobile parts, accessories (by machining)

Manufacturing of rickshaw, tonga, bullock carts (hand drawn vehicles assembling only)
Mechanical toys (assembling) '

Gold and silver work (without bullion refinery work)

All types of household and agricultural item repair and servicing (job work)
Imitation Jewellery (without electroplating/polishing)

Crown Bars, Corks

Cycle stands

M.S. Storage Tanks

Hand locks _

Pen Holders ' ‘

Point Brushes & Brushes with Natural Bristles

Pencil Sharpeners oo

Room Coolers

Round Drums

Screw Drivers

Seat Cushions

Seed Bins

Tin containers - all types

Storage Bint-Steel

Tin tape

Tricycles

Umbrellas

Wheat & Paddy thrashers

Wheel chair for invalids

Wick stoves
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135. Wire gauge, Wire Netting (Metallic)
136. Wire Brushes
137. Aggarbatti Sticks
138. Drinking straw
139. Dry Distempers (Without Kiln/furnace)
140. File covers, file board & letter pads
141. Floor polish ,
142. Gummed paper for stamp
143, Hair Oil
144. Insulation and other coated papers (paper and pulp manufacture excluded)
145. Paper Board cartons ’ ‘
146. Paper Cones
147. Paper Napkin including Tissue Napkins
148. Teleprinter Rolls & Tapes
‘ 149. Toilet paper Rols & sheets
150. Tooth paste
151. Stickers Labels and Transfer Labels
152. Tooth Powder
153. Wax coated papers
154. Auto Rubber components & Rubber washers
155. Blow molded plastic containers
156. Compression moulded plastic goods
157. Fountain pen and Ball point pen component
158. Latex Rubber Balloons
159. Nylon Zip Fasteners
160. Optical Frames only serglic
161. Plastic Bottle caps
162. Plastic buttons ;
163. Plastic Rain-coats and other thermo-welded products
164. P.P. film and all type of co-extruded films for packing
165. Polythlene film & bags (coloured & Printed)
166. Polythene, plastic and PVC goods through extrusion/moulding
167. P.P./HODE BOX strapping
. 168. Polyster sheets (Manual fabrication but not manufactures)
169. Surgical Gloves '
170. Watch Strap P.V.C.
171. Cable drums for ACC & ACSR conductors
172. Wood seasoning plant
173. Teak chest plywood
174. Teak fabricat.
175. Wooden boats (including mechanized)
176. Cotton boltellting and belt lacin
177. Koral Mat .
178. Low count cotton yarn
179. Measuring tapes cotton
180. Sanitary towels

181. Stove Wicks
182. Surgical guages and bandages with electrical autoclave
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183. Shoe-laces, file-tags and racking material
184. Tarpaulin
185. Woolen cloth knitted
186. Woolen socks knited
187. Woolen falts
188. Woolen gloves.
189. Woolen scarves knitted ,
190. Woolen vest knitted (woolen winter vests)
191. Woolen under garments knitted
192. Woolen caps Knitted
193. Woolen Mufflers Knitted
194. Woolen Knitted wears (others)
195. Leather footwear and sports goods industries (excluding tanning and hide processing)
196. Staple machine
‘ 197. Cuff Links, tie pins
198. Voltage stabilizers
199. Sewing Machines (Assembly)
200. Wire Nails ,
201. T.V. Antena
202. Printing Press
203. A.C.S. A.C.S.R. conductors
204. Barbed Wire
205. Boot Polish
206. Coir Mattresses (Without boilers)
207. Conduit pipes (Without using any fuel)
208. P.V.C. Cables & Wires
209. Gum Tapes
210. Canvas Goods
211. Metal Clad Switches
212, Rolling Shutters
213. Street Light Fittings
o 214. Microscopes
215. Safety Pins
. 216. Tents
217. Diesel Engines Assembly (not in Agra - Mathura Trapezium and Doon Valley Area)
218. RCC Pipes & Fittings ' '
219. PVC Pipes and Fittings
220. Perfumes (Only formulation)

The inclusion of industries in this list is for convenience and in a given case they do not fulfill
the criteria as mentioned in 1 to 7 they will be considered for grant of NOC by the U.P.

Pollution Control Board.
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